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Tribal Discretionary Grant

1ML Shri I .  Achaw Singh: W ill 
the Minister of Home Affairs be 
sleaaed to state:

(a) the amount of money actually 
spent out of the Chief Commissioner’s 
Tribal Discretionary Grant on the 
welfare of tribal people in Manipur 
during 1956-57 and 1957-58 so far; 
and

(b) whether the accounts of the 
Grant have been audited?

The Deputy Minister of Home 
Affairs (Shrimatt Alva): (a) An
amount of Rs. 41,917 was spent out of 
this grant during the year 1956-57. 
As regards the expenditure incurred 
so tar during 1957-58 the information 
is awaited from the Administration.

(b) The required information will 
be laid on the Table of the House 
along .with the figures of expenditure 
incurred during 1957-58 asked for in 
part (a) of the question, as soon as 
received from the Administration.
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Delhi School Teachers

1503. Shri Balmikl: WiU the Minis
ter of Education and Scientific Ko- 
search be pleased to state:

(a) whether it is a fact that no- 
B.A.B.T. is qualified to teach to- 
Higher Secondary classes in Delhi; 
and

(b) whether it is a fact that 
B.A.B.Ts. in Government Schools o f ' 
Delhi Administration have been pro
moted as Principals of Higher Secon
dary School without even attaining. 
the age of 45 years and an experience 
as specified by the resolution of the 
Board of Higher Secondary Educa
tion while M.A.B.T*. have been, 
ignored?

The Minister at State in the Minis
try of Educatim and Scientific Be- 
•earsh (Dr. K. L. Shrimali): (a) No,. 
Sir.

(b) Yes, Sir.




